
BEFORE THE NATIONAL GREEN TRIBUNAL  

PRINCIPAL BENCH, NEW DELHI  

Original Application No. 180/2024 

 

IN THE MATTER OF: 

Satendra Kumar Sharma                                                                ...Petitioner 

Versus 

Union of India & Ors.                                                                        …Respondent 

INDEX 

S. NO. PARTICULARS P. NO. 
1. ADDITIONAL AFFIDAVIT ON BEHALF OF DIVISIONAL 

DIRECTOR, SOCIAL FORESTRY DIVISION, BIJNOR IN 

COMPLIANCE OF THE ORDER DATED 02.12.2024. 

 

2. True copy of the letter no. 1914/81-4-2024 dated 

20.01.2025 has been annexed herein as ANNEXURE R1. 

 

3. True copy of the letter no. 1656/22-1, Bareilly dated 

30.01.2025 has been annexed herein as ANNEXURE R2. 

 

 

 

FILED THROUGH 
 
 
 

BHANWAR PAL SINGH JADON  
SATNDING COUNSEL FOR STATE OF UTTAR PRADESH 

NATIONAL GREEN TRIBUNAL 
DATE: 19.02.2025 
PLACE: NOIDA 
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